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INTRODUCTION 

I, the Chairman of the Estimates Oommitt(:~, h~lving bCL~l1 autho-
rised by the Committee to submit the Report (', their behalf. present 
ihis Eleventh Report on action taken by Government on the recom-
mendations contained in the Hundred and Twenty-sixth Report of 
the Estimates Committee (Fourth Lok Sabha) on the erstwhile 
Ministry of Petroleum 8; Chemicals and Mines & Metals---Geological 
Survey of India. 

2. The Hundred and Twenty-sixth Report of the Estimates Com-
mittee (Fourth Lok Sabha) was presented to the Lok Sabha on the 
29th April, 1970. Replie~ indicating action taken on the vari;)us re-
commendations contained in the Report were furri!'hed by Govern-
ment on the 14th April, 1971. The Study Group 'F' of the Estimates 
Committee considerecl the replies :received from the Mjpistrv on the 
4th August, 1971 and approved the draft Report on the same day. 
The RepJrt was Jubseql1ently adopted by the C'c>mmittec on the 12th 
August, 1971. 

3. The Report has been divided into the following Chapters:-

1. Report; 

II. Recommendations that have been accepted by Government; 

III. Recommendations which the Com.ll.ittee do T:l)t desire to 
pursue in view of the Government'5 rpply; 

IV. RecommendaHons in respect of ",hicl, replie.; of Govern-
ment have not been accepted by the Corr;miHce; and 

V. Recommendations . in respect of which final replies 01 
Government are still awaited_ 

4. An analysis of the action taken by Government on the recom-
mendations contained in the 126th Report of the Estimates Commit-
tee (Fourth Lok Sabha) is given in Appendix to this Report. It 
would be observed therefrom that out of 32 recommendations made 
in the said Report 26 recommendations i.e. 81.25 per cent have been 

(vii) 



....... ( viii) 

accepted by Government. The Committe£-' de I!ot de!;U'e to pursue 3 
recommendations i.e., 9.37 per cent. Final replies of Government 
in respect of 3 recommendations i.e. 9.37 per cent are still awaited. 

NEW DELHI; 

August 17, 1971 
Sravana 26, 1893 (S). 

KAMAL NATH TEWARI, 
CJlairman, 

Estimates Committee. 



CHAPTER I 

REPORT 

The Committee note that the recommendations contained in 
their Hundred and Twenty-sixth Report (Fourth Lok Sabha) on the 
Ministry of Petroleum & Chemicals and Mines & Metals (Depart-
Inent of Mines & Metals)-Geological Survey of India, have been 
replied to by Government generally to the Committee's satisfaction. 



CHAPTER U 

RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY 
GOVERNME~T 

Recommendation (S. NO.1) Para 1.25 

In view of the fact that there is a shortage of scientific and other 
technical incumbents in Geological Survey of India dealt with in 
para 4.47 and proper supervision of technical work referred to in 
paras 4.58 to 4.60 of the Report, the Committee feel that if adequate 
administrative assistance is made available to the Director-General 
and other Directors of the G.S.I. it will relieve them to some extent 
from attending to administrative problems and enable them to con-
centrate scientific work. 

Reply of Government 

Government have selected an officer for th~ post of Director Ad·· 
ministration in G.S.I. who with his administrative background. 
would be able to relieve the Director General. G S.I. of 'Tlany routine 
administrative duties. The selected officer ha~ recently joiI1ed the 
post. The proposals of augmenting the strer:.~th Gf thl' existing ad-
ministrative staff has been taken up with the Ministrv of Finance. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. G-
25013/1/70-MI, dated the 14th April, 1971]. 

Recommendation (S. No.2) Para 1.32 

The Committee are pained to note that low prioritJ is given to 
systematic mapping which is its primary function and that it h3S 

taken more than a century for the Geol'ogical Survey of India tJ 
systematically map on 1:63;360 (I" = 1 Mile) scale only 44 per cent 
of the total area of the country leaving a balance of 56 per cent (about 
18.43 lakhs sq. km.) still to be covered. As the geological maps form 
the very basis of further work in the various fields of earth sr'ience 
including mineral exploration, geotechnical and geophydrological 
investigations etc. the Committee suggest that the G.S.!. should nVlke 
a concerted effort for covering the remainkg ana. 

The Committee are unhappy to note that during the Fourth and 
Fifth li'ive-Yellr Plan periods only about 39 per c(>nt of the remainin~ 

2 
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18.43 lakhs sq. km. unmapped area is targeted be covered still leav-
ing a balance of 34 per cent of the total area. It will certainly be a 
sad reflection on the part of the G.S.I's performance if the whole 
country will not have been mapped geologically even at the end of 
Fifth Five-Year Plan. 

Reply of Government 

In the light of the observations of the Estimates Commiitee, the 
matter has been reconsidered and the quantum of systematic geologi-
cal mapping to be done during the 4th Plan period hal'> now been 
increas'ed from 2,91,025 Sq. Km. to 3,54,500 sq. km. At the end of the 
4th Plan period, an area of 5.4 lakhs sq. km (excluding Deccan Trap 
and alluvial covered areas) would remain unmapped and it would 
be possible to cover it during the 5th Plan period by s'litably increas-
ing the number of geologists engaged on systematic geological map-
ping. The area covered by alluvial tracts and the Deccan trap need 
not be mapped on priority basis. 

[Ministry 'of Petroleum & Chemicals & Mines & Metals O.M. No. G-
25013jlj70-MI, dated the 14th April, 1971]. 

Recommendatiqn (S. No.3) Para 1.33 

The Committee have been given to understa.nd th2t the Map Pro-
duction Division of the Geological Survey of India has not published 
any geological map of the country during the last four years because 
of printing diffiulties. In view of the fact that mapping ;s the prime 
function of the G.S.I. the Committee recommend that the Govern-
ment should ensure that the publication of geological survey is not 
delayed 'On account of printing difficulties. 

Reply of Government 

The Geological Survey of India first published the Geological map 
of India in 1877 and subsequently six revised editiOn<; apart from 
plates depicting the geology of certain areas along with the G.S.I. 
Records and Memoirs, in view of the growing recognition of the 
utility of geological maps, it has now been decided to set up a press 
in the G.S.I. to print multicoloured maps and to expedit.:! puhliC:ll.tion 
of various types 'Of geological maps. 

[Ministry of Petroleum & Chemicals & Mines & Metals C.M. No. G-
25013jlj70-MI, dated the 14th April, 1971]. 
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Recommendation (S. No.- 5) Para 1.47 

Tbe Committee feel that the functions of the Geological Survey 
of India and the State Departments of Mining and Geology should 
be demarcated clearly and precisely through the Central Program-
ming Board where all interests are represented. . 

Reply of Government 

With a view to demarcate, as far as possiblE', the respecliYe areas 
of work between the State Governments and G.S.! for exploration 
work, the matter was discussed in the 5th meeting of the Central 
Geological Programming Board held on the 10th SepteHlber, 1970. 
It was felt that though some gUidelines f'Or the division of work bet-
ween the G.S.I. and the State Organisations are r.l:c!::'l'sary, water-
tight divisions of work may not be advisable. Since the G.S.I. is a 
very large organisation with sufficient experienc:e and expertise built 
up over a period of years to tackle bigger problems, it was felt that 
the G.S.I. should normally carry out the following investigations:-

(a) where the investigations are of a very large magnitude. 

(b) Where sophisticated methods like aerial surveys, geophysi-
cal survey etc. are involved. 

(c) Where investigations of deposits cover mere than cne 
State. 

(d) Investigations in which foreign assistance is required. 

(e) Any other work which the State Government feels that 
G .S.I. should undertake. 

The areas left out of this purview could be covered by the State 
Organisations. Moreover, GSl's annual programrr.e pertaining to 
the States should be discussed in the ~tate Prcgramming Board 
Meetings. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. G-
25013/1/70-MI, dated the 14th April, 1971]. 

Recommendation (S. No.7) Para 2.5 

In this connection the Committee woulc1 like to invite the atten-
tion of the Government to the observations of Public Accounts Com-
mittee contained in paras 1.8, 1.9 and 1.10 of their 89th Report (Fourth 
Lok Sabha) . The Committee suggest that the Scl:e-duJe ot charges 
should be revised and finalised speedily and fl'rther action taken to 
recover the balance of dues from the partie~ cer,cernf-d. 
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The Committee would also urge that the Government should take 

suitable steps to avoid accumulation of such realizations in future. 

Reply of Government 

The Schedule of charges has now been fin31isE'd and necessary 
orders have also been issued. Suitable action is being taken for 
speedy recovery of the balance of dues from the parties concerned 
and to avoid such accumulation in future. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. G-
25013/1/70-MI, dated the 14th April, 1971]. 

Recommendation (S. No.8) Para 2.8 

The Committee note that the percentage of expenditure on admi-
nistration t'O' the total expenditure on the Geological Survey of India 
which on an average was 11 per cent during the last three years has 
bepn brought down to 8 per cent during the current financial year. 
They, however, hope that the Government will keep a careful 
watch and will continue its efforts to bring down further the percen-
tage of expenditure on administration. 

Reply of Government 

The observation of the Committee has been noted. Efforts will 
continue to further reduce the expenditure on administration. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. 
G-25013/1/70-MI, dated the 14th April, 1971]. 

Recommendation (S. No.9) Para 2.14 

The Committee are of the view that mineral production has a 
direct bearing on industrial production. Even a small increase in 
mineral production has an important bearing on the total volume 
of industrial production and that unless there is a proper develop-
ment of mineral industries there will be an imbalance in the other 
sectors of the economy. The Committee feel that the exploration 
and proving of mineral deposits should be kept well ahead of the 
current requirements. As the actual ~nvestment involved in mine-
ral exploration, is very small in comparison the investment in exploi-
tation, the Committee suggest that the maximum tempo feasible 
should be kept up in mineral exploration, if rapid progress is to be 
achieved in the industrial development. 
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Reply of Government 

Plans for exploration and proving of mineral deposits by the 
Geological Survey of India are mainly guided by the country's 
requirement of these raw materials in the foreseeable future and 
priorities that are assigned by agencies like the Planning sub-groups 
and the Planning Commission. However, the recommendation made 
by the Committee has been noted for guidance. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. G-
25013/1j70-MI, dated the 14th April, 1971]. 

Recommendation (S. No. 10) Para 2.17 

As ~ntioned in para 1.51 of the Report of the Central Geologi-
cal Programming Board meets only for a day in a year. This shows 
that the question of allocation of priorities to various programmes 
of mineral and other geological investigations has not been given 
the serious consideration that it deserved. 

The Committee feel that keeping in view the growing industrial 
requirements of the Fourth Plan and future plans, the investigatio-
nal priorities in the matter of proving mineral resources particularly 
those which are in short supply in our country both qualitatively 
and quantitatively should be revised by the Government. 

1{eply of Government 

The broad priorities for the IV Plan exploratory operations have 
already been laid down by the various sub-groups set up by the 
Planning Commission for this purpose. In order to make the work 
more effective by reviewing the progress from time to time and 
changing the priorities, etc., it has now been decided to set up five 
Standing Committees of the Central Geological Programming Board 
each devoted to a speciality with a view to ensure that GSI's pro-
grammes are in consonance with national priorities and are being 
carried out as per targets fixed. The report of these Committees 
would be discussed in the Board meeting. 

COST has also set up a Standing Committee to go into the details 
of requirements of various minerals, difficulties and problems of 
various mineral industries and suggest ways to remove such diffi-
culties. This Committee has set up five sub-groups who will take 
stock of the present resources position and make suitable sugges-
tions regarding the future pattern of 2xploratio'1 and exploitation 
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of minerals. The working group of Non-ferrous metals, also set 
up by COST, is examining in detail the various aspects relating to 
exploration and exploitation of the non-ferrous metals. 

[Ministry of Petroleum & Chemicals & Mines &: Metals O.M. No. G-
25013/1/70-MI, dated the 14th April, 1971]. 

Recommendation (S. No. 11) Para 2.25 

The Committee note that the Geological Survey of India have 
been able to make some contribution to the economy of the country 
by way of exploring ores like iron, management etc. which are 
essential for many industries in the country and which also earn 
foreign exchange. In view of the fact that India is currently im-
porting all its phosphate rock requirements at an annual foreign 
exchange cost estimated to reach 875-100 million by 1971, the Com-
mittee are glad that substantial quantities of rock phosphate have 
been located by G.S.!. The Committee hope that the Government 
will not become complacent on acco:mt of this discovery and will 
continue its efforts not only to locate more such reserves of ronk 
phosphate but expedite exploitation to make the country self-suffi-
cient in fertilizer minerals which are likely to playa vital role in 
the agricultural revolution. 

Reply of Government 

The obseravtions of the Committee have been noted for guidance. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. G-
25013/1/70-MI, dated the 14th April, 1971]. 

Recommendation (S. No. 12) Paras 2.35 & 2.36 

The Committee regret to note that so far no independent assess-
ment and technical scrutiny of the performance of the Geological 
Survey of India has been made by the Government and that reliance 
is placed on whatever reports are submitted by the technical officers 
of the Survey. 

It is not yet known when the Committee on Organisation of 
Scientific Research (COSR), appOinted by the Cilbinet Secretariat, 
will submit their report on the scientific work being done in the 
country. The Committee, therefore, feel that meanwhile it is neces-
sary to have a periodical technical evaluation of the performance 
of the Geological Survey of India. They recommend that the Gov-
ernment may consider the appointment of an independent technical 
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team to review and assess the achievements made by the Geological 
Survey of India covering all its functions with special reference to 
the field of mineral exploration. 

Reply of Government 

Government accept the need for scrutiny and technical evalua-
tion of the performance of the G.S.I. C.O.S.R. in their report have 
confined itself on matters relating to re-organisation of the G.S.I. 
The question of assessing the performance of G.S.I. periodically by 
an independent agency is under consideration. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. G-
25013/1/70-MI, dated the 14th April, 1971]. 

Comments of the Committee 

Final decision on the question of assessing the performance of 
G.S.I. periodically by an independent agency may be communicated 
to the Committee. 

Reommendation (S. No. 14) Para 3.35 

The Committee cannot but conclude that there is considerable 
time lag between the discovery of a new source of mineral deposit 
and its commercial exploitation. They, therefore, recommend that 
in order to reduce the time lag to the minimum extent possible the 
last phase of exploration by the Geological Survey of India should 
synchronise with the initial operations of the exploiting agency, so 
as to maintain continuity of efforts. This is not djfficult to achieve 
as both exploring and exploitation agencies are under the admis-
trative control of the Department of Mines and Metals. 

Reply of Government 

The observations of the Committee have been noted and it is 
being examined how best the time gap between exploration of new 
mineral resources and their exploitation can be reduced to the 
minimum. " •. ,., ·1 , 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. G-
25013/1/70-MI, dated the 14th April, 1971]. 

Recommendation (S. No. 15) Para 3.41 

The Committee are of the view that the pace of investigations 
of base metals should be considerably accelerated if the production 
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onf these metals is to keep pace \vi th the tempo of industralisation 
in the country. 

Reply of Government 

The activities of the Geological Survey of India during the 4th 
:Plan period for exploration of base metal deposits are being intensi-
fied. For quicker location of base metals in certain selected parts 
.of the country, an aerial survey unit is being set up in G.S.I. flnd 
equipment for this Unit is being purchased under Canadian loan. 
Besides, Government have recently entered into an agreement with 
a French Organisation viz. B.R.G.M. to conduct aerial survey of 
BO,O(n sq. km. in Gujarat, Rajasthan, Madhya Pradesh and Mysore. 

{Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. G-
25013j1/7O-MI, dated the 14th April, 1971]. 

Recommendation (S. No. 16) Paras 3.58 & 3.59 

The Committee are distressed to note that under the 'Operation 
Hardrock' project there has been a shortfall in the ground follow 
up drilling inasmuch as against 16,000 metres of drilling envisaged, 
cnly 3,000 metres have been 'drilled. This has been stated to be 
due to (i) procedural delays in procurement of drills and (ii) limit-
oed supply of wire line equipment. 

The Committee fail to understand why the procedural djfficulties 
'Could not be overcome and why supply of wire line equipment 
'Could not be increased. The Committee cannot help coming to the 
conclusion that the projects has not been properly planned. They, 
bowever, trust that the procedural hurdles will be removed by 
streamlining the methods and the process of drilling will be acce-
lerated after more drills are acquired to achieve the targets well in 
:time. 

Reply of Government 

In order to accelerate the work of drilling in the ground follow 
'Up action of O.H.R. four more drills have now been sanctioned and 
are expected to be received shortly. Wire line equipment required 
for the purpose is also being procured under US AID Loan through 
MIs. Parsons Corporation, contractor for the Project, Operation 
Eardrock. 

{Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. G-
25013jl/70-MI, dated the 14th April, 1971]. 

1944 LS-2. 
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Recommendation (S. No. 17) Paras 3.60 & 3.61 

The Committee are unhappy to note that practically no drilling, 
has been undertaken in Andhra Pradesh and in Bihar, West BengaL 
only about 175 metres of aero-anomalies areas have been drilled. 

The Committee are also unhappy to note that while 144,000 line· 
kms. (equivalent to 90,395 sq. kms.) aerial geophysical flying as 
envisaged in the agreement with the United States Agency for' 
International Development has been completed, the follow up work 
has been insignificant and lagging far behind schedule. There can 
not be two opinions that "follow up" action is the operative part 
of the project and unless the schedule is adhered to the anomalies 
are likely to pile up further. The Committee, therefore, recommend 
that Government should take an possible steps to ensure that the· 
momentum of the work is not lost in the promising areas. 

Reply of Government 

In order to ensure that the momeritum of the grou~d follow-up' 
work is not lost in the promfsr£tg areas c6~ered by aerial geophysical 
surve~ under the projeCt,ft ~asriow been decided .to i~,crease the 
present strengtb of field parties by tbree parties and (j reconnaissance, 
parties. 

[Ministry of Petroleum ~Chemicals~ Mf!i'es ~ Met~I~ O.M .. No. G-
25013/1/70-MI, dated the 14th April, 19711_ 

Recommendation (S. No. 18) Paras 3.66 &. 3.67 
The Committee note that the proposed French. and U~SR pro~ 

grammes are restricted to airborne surveys alone and do not envis-
age ground follow-up work and drilling which will be conduch~d'. 
by Government of India, organisations. 

The Committee also noie that as the technical know-how within· 
the country has not been de\7eloped to an extent that it wOlild have 
been possible to u.iid~r~.!lke such surveys ourSelves, it is imperative 
to take the belp of. foreign countnes who ha-ve eXpertS in fhis field. 
The ComIriittee, however, stress that Government should fake alf 
possible steps to ensure that indigenous know how is developed with~ 
in ~he coun,try and dependence on foreign assistance is done awav-
with as' early as possible. • 
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Reply of Government 

In order to undertake aetial geophysica1 sO'rvey indigenously, it 
has already been decided to set up a separate unit in the G.S.L 
Necessary equipment required for the purpose is being procured 
under Canadian Development Loan. Under O.H.R. scheme, two 
officers received training in data processing in U.S.A. while other 
Indian Geophl!BlCllts 8Dd Geologists were associated with flying 
operations and data evaluation. A specific clause has also been in-
troduced under the French Programmes to ensure that the Indian 
personnel received training in airborne geophysical instrumentation, 
data processing etc. Officers who are/will be trained in airborne 
instrumentative a:nd methods of operation would be able to handle 
such airborne surveys in future. 

It is also being examined by a competent agency, how far the 
airborne instrumentation developed by NGR! ihdigeitOllsly is 
sophisticated enough to be used for airborne &urveys within the 
country. 

[Ministry of Petroleum & Chemicals &: Mfnes & Metals O.M. No. 
G-250i3/1/70-MI, dated the 14th April. 1971]. 

Recommendation (S. No. 19) Paras 4.3 & 4.4 

The Cdfun'ltttee hate that tmblieatitm of Barile pamphlets on th~ 
mineral resources of different States of India pTepared in several 
regional languages, under a scheme for making "the layman Mineral 
Conscious" launched by the G'eolo~6al sUrvey of india has been 
abandoned. 

The Committee, powever, feel that in view of the utility and 
importance of the above mentioned scheme Government may exa-
mine the de&irability of reviving the publication of pamphlets in 
regional lattgtJages in cooperation with the State Governments con-
cerned. 

Re .. ly of GOvernDlent 

The matter was discussed in the 5th meeting of the Geological 
Programming Board held in September, 1970 and it was decided 
that the t~slation of t~ material into regional languages and sub-
sequeht 'publication of these Books containing information about 
minerals in a State should be taken up by the State Organisations 
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as it is primarily for the benefit of the local people. G.S.I. would 
prepare the material in English and supply the same to the State 
Governments concerned. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. 
G-25013j1j70-MI, dated the 14th April, 1971]. 

Recommendation (S. No. 20)pari-s··4J.l~ana: 4.12 

The Committee note with concern that there have been consider-
able delays in early release of Geological Survey of India publica-
tions viz. Records, Memoirs, Bulletin (Series 'A' and 'B') and Indian 
Minerals etc. and sometime even 2 to 3 years have been taken to 
relea&e some of these publications. 

The Commit~e are of the view that information obtained by the 
Geological Survey of India should be freely and fully di.sc;eminated 
to all concerned with the lea&t possible delay. The committee need 
hardly point out that delayed publication of results of scienti.fic in-
vestigation reduce their utility. 

Reply of Government 

The difficulties in the way of prompt issue of publications are 
being taken up with the appropriate authorities and all efforts will 
Le made to avoid such delays. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. 
G-25013j1j70-MI, dated the 14th April, 1971]. 

Recommendation (S. No. 22) Paras 4.17 and 4.18 

The Committee are glad to note that the Central Library of the 
Geological Survey of India is the oldest and biggest of such libra-
ries in the East and contains over 2,00,000 volumes of book&', perio-
dicals etc. on geology and other allied sciences. The Committee ap-
preciate that the Library caters to the needs of research workers, 
professors, students from various universities and members of gene-
ral public. 

The Committee would, however, like the· Geological Survey of 
India to ensure that the Library continues to maintain its eminent 
position. 



13 
Reply of Government 

The observations of the Committee have been noted. 

(Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. 
G-25013j1j70-MI, dated the 14th April, 1971]. 

Recommendation (S. No. 23) Para 4.23 

The Committee feel that unless expeditious action is taken to get 
drills, vehicles, geophysical equipment, mining equipment, labo-
ratory equipment, etc. in time, the Department will not be able to 
realise the targets laid down in the Plan. 

Reply of Government 

The additional requirements of men and material proposed under 
1st Phase (i.e. upto 1971-72) of the 4th Five Year Plan of the Geolo-
gical Survey of India have already been approved in principle Rnd 
necessary orders in this regard have been il;sued. All efforts are 
being made to get the men and material in position well in time. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. 
G-25013j1j70-MI, dated the 14th April, 1971]. 

Recommenda~ion (S. No. 26) Para 4.49 

The Committee urge that with a view to put an end tf) the un-
5atisfactory state of affairs in the matter of recruitment of scientific! 
technical personnel, there should be advanced plann.!1g and the 
question of setting up an adequate machinery and procedur~ should 
be considered and brought into operation before long. 

Reply of Government 

The 4th Five Year Plan of the Geological Survey of India was 
prepared by the Geological Survey of India taking into consideration 
the recommendation of various sub-groups and the Planning Group 
on Minerals' and also the Department's capacity to expand based on 
the growth-rate of the past few years. The additional technical 
personnel for carrying out the programme of work envisaged under 
the first phase of the 4th Plan (i.e. upto 1971-72) has now been ap-
proved in principle and necessary orders have been issued. It is 
hoped that this will improve the situation. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M.?k 
G-25013j1/70-MI, dated the 14th April, 1971]. 
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Recommendation (S. No. 27) Para .... 4.58, 4.59 and 4.60 

T~e ,Committee note that at present each supervisory officer in 
the Geological Survey of India has to supervise, 01) an av,¥,a~e 25 
jUnior officers. 

The Committee also note that each superlliawy ,Q.fficer can effec-
,tively sl;lPe,rvise about 15 junior officers and this norm is likely to 
be achieved either by the end of the Fourth Plan per.iod cr during 
the Fift,h 'Five Year Plan. 

The Committee, however, hope .that till s.u.chti.JPe.th~ n()tm o.f 
1:15 is attained the technical work at various levels will not be al-
lowed to deteriorate in 'quality. 

~ply of G9vernment 

A Study Group has recently .been set up to lay dO\"Jl :tll;lfIns in 
regard to vari~us aspects of mineral exploration, etc.F.en,djp,g fin~
lisation 'of the report of the Study Group, all eftans are bW.ng made 
to ensure th~t the quality of work does not det~riorat~. 

[Ministry of Petroleum & Chemic.als & Mines & Metals O.M. No. 
G-25013/1/70-MI, dated the 14th April, 1971]. 

Recommendation (S. No. 2~) Para 4.69 

Keeping in view the nature of the duties of the s,cientistsl 
technicians working Wlth the Geological Survey of India, the Com-
mittee suggest that the feasibility of giving some inr.entives to such 
t:Jersonnel may be examined by the Government 

Reply of Government 

Incentive to Government employees is ensured under the me;it 
promotion and advance increment scheme. These provis.ions would 
.be fully utilised to encouragescientists/technician~ wQrkiJlg with 
the Geological Survey of India. 

[Ministry of ~etrQleum & ChemLcals & ¥in~& Metals O.M. No. 
G-2?013/1{70-MI, dated the 1~th April, 1971]. 

Recommen~ati~l\ :~S. 110. 29) PaJ;f1 .4.71) 

It may be ensured that suitable chances of promotion are avail-
able to' the' scientific and technical inc~mbents of ~ological Survey 
of' India to attract the right type of persons~ 
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Reilly of Government 

The observations of the Committee have been noted. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. 
G-25013/1/70-MI, dated the 14th April, 1971]. 

¥ecommeDdatio~ (S.~o. 30) ,ya 5.~6 

Wit~ a v~ew to ensuring th~,t r,e~ear,ch and apalyti,cal work car-
.l'iel;! out in the G:eological Survey of Indl.? laborato.ries is of practical 
.use and is in keeping with the advances made LfJ. technical field in 
,other countries of the world, the Committee would urge the Govern-
.ment to properly develop and modernise existing laooratories of the 
.Geological Survey of India by making necessary arrangements for 
:providing all facilities including proper buildin~. 

Reply of Government 

Necessary provision for 1;he procurement of equ,~pment, instru-
ment, apparatus, etc. as well as for the construction of suitable build-
-ings required for the purpose has been mad,e in the 4th Plan of the 
Geological Survey of India. The first phase (i.e. upto 1971-.72) of 
the Plan has already been approved and necessary action to im-
plement the programme is 'being taken. 

!,(Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. 
G-25013/1j70-MI, dated the 14th April, 1971]. 

Recommendation (S. No. 31) Paras 5.30, 5.31 & 5.32 

The Committee note that it has not been possible for the Central 
'Government to persuade various State Governments to allot land 
free of cost or at a nominal cost to the Geological Survey of India 
for construction of office buildings and residential quarters for 
officers/staff for the Regional/Circle offices in the States. 

The Committee also note that some of the State Governments 
have indicated their willingness to acqUire private land for the Geo-
logical Survey of India offices/buildings under the Land Acquisition 
-rules against payment of suitable compensation to the private 
'{)wners. 

Taking economy into consideration, the Committee suggest that 
1he Government may examine the desirability of housing various 
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offices of the Geological Survey of Illdia at various State Head-
quarters and other big cities in their own buildings instead of pay-
ing huge rents to private parties. 

Reply of Government 

We are already taking action to have as far as possible our OWIll 

buildings for various offices of the Geological Survey of India._ 
Necessary funds have been provided for in the 4th Plan and all 
efforts will be made to complete the work of construction as early-
as possible. 

[Ministry of Petroleum & Chemicals & Mines. & Metals O.M. No. 
G-25013/1/70-MI, dated the 14th April, 1971]. 

Recommendation (S. No. 32) Para 5.36 

The Committee note that the scheme. of giving rewards to the 
;.;ublic who may give information about the location of mineral ores 
etc. is in vogue since 1961 but no reward has so far been given under 
the scheme. The Committee, therefore, suggest that the whole 
scheme may be got re-examined to find out the reasons for its failure 
and make it attractive. 

Reply of Government 

The matter was discussed in the meeting of the Central Geologi-
cal Programming Board held in September, 1970 and the Central and 
State agrencies were impressed upon to fully utilise the provisions of 
this scheme. 

[Ministry of Petroleum & Cbemicals & Mines & Metals O.M. No. 
G-25013/1/70-MI, dated the 14th April. 1971],. 



CHAPTER III 

RECOMMENDATIONS WHICH THE COMMITTEE DO NOT' 
DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S REPLY 

Recommendation (S. No.4) Para 1.41 

The Committee are of the view that duplication stands in the way 
of effective and rational utilisation of scientific manpower and adds· 
to the overhead costs of mineral exploration/exploitation. The Com-
mittee, therefore, suggest that the functions of the Geological Survey 
of India vis-a-vis the public undertakings engaged in exploitation 
and development of minerals should be defined clearly so that there 
is no available overlapping of work. 

Reply of Government 

Steps are being taken to set up a separate self-contained unit 
within the G.S.I. for carrying out detailed mineral exploration work. 
This Unit would enjoy as mW~l autonomy as possible and would 
be assisted by a high lev" 1 Technical Advisory Committee. This 
Committee would examin; ,and approve all proposals for carrying 
out detailed mineral exploration work before these are included 
in the field programme of the GSI. The exploiting agencies would 
also be closely associated in the progress of these investigations, as 
far as possible. In this manner, it would be possible to avoid dupli-
cation and overlapping, if any, in the functioning of G.S.1. vis-a-vis 
Public Sector Undertakings. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. 
G-25013/1/70-MI, dated the 14th April, 1971J. 

Recommendation (S. No.6) Para 1.51 

The Committee feel that meeting once a year does not do any 
justice to the Resolution of the Government of India. As against 
the provision of the meetings of the Central Programming Board 
after six months or more frequently it has so far held only four 
meetings one each during the last four years. The Committee hope 
that in future the Board Meetings will be held at least once in six 
months. 

17 



18 

Reply of Government 

The question of holding the meetings of the Central Geological 
_Programming Board twice a year was discussed in the 5th meeting 
.of the Board, held in September, 1970. It was felt that no useful 
purpose would be served in holding the meetIngs twice a year since 
-a large body like 'the Board cannot effectively discuss GSl's pro-
gramme in detail. Instead it was de<;iq.ed to set up the following 
five Standing Cbmmlttees to examine GSI's exptoration programmes 
and their Field pe.rfoq~a~fe so as to en_a,hlethe Boarc;l to take eiIec-
-tive decis.i9ns:- ' '.' .. ' . '. '.!. . .', 

(1) Non-ferrous minerals. 

(2) Mineral~coIW,ected wi,th dev~lopw-en.t 0.£ iron ore and 
steel industry. 

(3) Coal. 

(4) Other minerals including fertilizer minerals. 

(5) Ground water. 

These Sta.nclipg Com~ittees, it is felt, would be able to do suffi-
,(:ient ground work and pin-point the issues on :~vh:ch Board can 
take clear and concrete decisions. , . 

IMinistry of Petroleum & Chemicals & Mines & Metals C.M. No. 
(;-25013/1/70-MI, dated the 14tbApril, 1971]. 

. . . 

Recommendation (S. No. 13) Paras 3.19, 3.20 & 3.21 --'. 
~he Committee note that the Geological Survey of India has 

'been able to obtain a general idea about the distribution of different 
-mineral deposits within the- country and has already proved more 
-than 240 million tonnes of low grade copper ore, about 30 million 
-tonnes of lead zinc ore and mor.e than 11 millio~ tonnes of lead ore 
in various parts of Bihar, Rajasthan and Andhra Pradesh. The 
Committee, however, regret to note that although existE!~~e of 
mineral deposi~ in the cOUlltry was known quite early, t~e number 
of mines developec;i sinc;e attainment o;f independence is Vf~ry few. 
The Committee are unhappy to note that the doWelitic production 
of copper and lead has remained static at arou~~ 9,OqO to~~es and 
'3,000 tonnes a year respectively during the lastdecap:~. 'l'his not 
only reflects lack of interest and absence of coordination p~tween 
Exploring and exploiting agencies but tells upon the meagre foreign 
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~~'*~~ r~~~~ pi t,be c,ounny in as mu,* as the import of 
non-ferrous metals during 1966~7 and 196.7-68 has CQst the nation 
Rs. 85.5 crores and R~. 130.60 ~ror~s r~spectiv~ly. 

i '. ; ; •. 

The Committee have been apprised that with the necessary 
Utcentives and funds it is expect~d that the current shortage in cop-
per, zinc and lead may be appreciably reduced by the Fifth Plan 
period The Committee are of the view that wi~h s~tisfactory 
availability position of necessary reserves, particularh of copper 
ore, Government should have Undertaken crash programwe imich 
earlier to reduce appreciably imports of non-ferrous m~.ials. 

The CommiUee feel that in view of strides that are made in the 
industrial growth Qi tl}.e !!ou.nJ;ry the \\"id~ gapS existing between 
demand and supply of no~-ferrous metals will go on becoming wider 
and wider in comi,ng years. Unles~ concert~d 'eij:C?,rts are made no,W 
it may not be possible to fiP the gaps with the' abrup;tly increasing 
aemands in future. 

Reply of Governme~t 

The delay in de.velopment of base m~tals in the country was 
largely due to acute shortage of trained and experienced personn~l 
in non-ferrous metallurgy and underground metalliferrous mining. 
Recently steps a.s ip.dicated below have reen taken by the Hiridtistan 
Copper Ltd. to overcome the shortage of trained technical perso~
nel in the field of metalliferrous mining and metallurgy:-

(1) 11ining and Metallurgical eIJ,gi.peers are being sent on 
tr~ning in similar operations abroad. 

(2) The II.C.L. isacquiri,n~ an in~erpa;tional expert for mine 
~,esign engine~FiJ?g work at J.{he,t:r:i Copper Project. This 
will also help training <:>f )'~oj.ect ,et;J.gjne.ers wpo will be 
associated wlth the expert frqm ip,it~al ~tag~s. 

qoverll.lIlent h,ave also tak.en fol~ow:ing stePs to increase the pro-
duction of Base metals-viz. copper, le,ad and zinc:-
I'" , ! 

Zinc.-The !?resent requirement of zinc metal is estimated at 
1,06 lakh tonnes which is expected to go up to 1.42 lakhs tonnes per 
annum by the end of 4th Plan. In order to meet the demand during 
the Fourth Plan, it is proposed (i) to increase the capacity of both 
the existing smelters at Udaipur (Rajasthan) and Alwaye (Kerala) 
from 38000 to 76000 tonnes per annum; and (ii) to set up a new 
30,000 tonnes per annum Zinc smelter at Vizag, in the Public Sector. 
H.Z.L. is also taking steps to complete the exploration work expedi-
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tiously and draw up projects reports for.Dariba-Rajpura and Amba-
mata-Deri deposits of lead and zinc. 

Lead.-The present demand for this metal is estimated to be 
66,600 tonnes which is expected to go up to 97,400 tonnes by 1973-74. 
In order to cope up with the demand the only lead smelter in the 
country at Tundoo (Bihar) is proposed to be expanded/modernised 
to increase its present production. A technical team is studying. 
the feasibility of expansion/modernisation of this smelt~r. The 
HCL have also drawn up a scheme for the upper level development 
of the Bandalamottu lead deposits as a first phase of the develop-
ment of the copper-lead deposits at Agnigundala (A.P.). It will 
produce 7,7000 tonnes of lead metal per year. Steps are also being 
t?ken to develop the Sargepalli lead deposit in Orissa State. 

Copper.-The present requirements of copper are estimated at 
93,400 tonnes which is expected to' go up to 1,24,000 tonnes ~_er 3.unum 
by the end of 4th Plan. To meet the increased demand of copper, 
Hindustan Copper Ltd. a public sector undertaking are setting up a 
copper smelter at Khetri in Rajasthan with a capacity of 31,000 
tonnes per annum based on indigenous ores. They are also prepar-
ing plans to develop copper resources at Rakha (Bihar), Agnigun-
dala (A.P.) and Dariba (Rajasthan). Action for the development 
of some small copper deposits like the Chitaldurga Copper Deposit 
in Mysore State has also been initiated. The Indian Copper Cor-
poration, in the private sector, are expanding their smelter capacity 
from 9,600 to 16,500 tonnes per annum. The Geological Survey of 
India have carried out intensive exploration for copper deposits, 
particularly in Malanjkhand in Madhya Pradesll and Pular Parsori 
in Maharashtra. 

The targets for increased production of base metals viz. Copper, 
Lead and Zinc, have been worked out keeping in view the estimated 
demand by the end of 4th Plan and the resources available for 
development of these metals. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No. G· 
25013/1/70-MI, dated the 14th April, 1971]. 



CHAPTER IV 

RECOMMENDATIONS IN RESPECT OF WHICH REPLIES OF 
GOVERNMENT HAVE NOT BEEN ACCEPTED BY THE 

COMMI.TTEE 
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CHApTER V 

RECOMMENDATIONS IN RESPECT OF WIllCH FINAL REPLIES 
OF GOVERNMENT ARE STILL AWAITED 

Recommendation (S. No. 21) ... Paras 4.13 and 4.14 

The Committee hope that the delegation of powers in November, 
1968 to the Director General, Geological Survey of India to farm out 
pr:nting jobs to private presses will help the Department in clear-
ing the past arrears and become current. 

The Committee have also been apprised that the Department 
has not been able to make full use of these powers on account of 
the limitations enumerated in para 4.10. The Committee, therefore, 
would like Government to immediately look into these difficulties· 
and take suitable remedial measures. 

Reply of Government 

The matter is being examined in consultation with the concern-
ed Ministries and necessary orders will be issued as soon as the final 
decision is arrived at. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No .. 
G-25013/1/70-MI, dated the 14th April, 1971]. 

Comments of the Committee 

Final decision taken in the matter may be communicated to the-
Committee. 

Recommendation (S. No. 24) Paras 4.34, 4.35 and 4.36 

The Committee have been apprised that the present arrange-
ment of centralisation of procurement of scientific equipment through 
the Director General of Supplies and Disposals sometimes stands 
in the way of timely procurement of equipment this resulting in 
delay in execution of priority investigations. 

The Committee note that stores valued less than Rs. 25,000 caD' 
be procured departmentally observing the approved purchase proce-
dure, and that "good deal can be done within the existing provisions: 
which is not done". 

22 
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The Committee feel that within the ceiling limit of Rs. 25,000 
and with 'Sufficient foreSight and antiCipation placing indents with 
the D.G.S. & D. much ill advance of the requitemerits of various· 
types of stores and equipment, bottle-nerck in respect 6f timely pro-
curement of such items can be removed to a great extent. How-
ever, under exceptional circumstances and in cases of emergencies· 
and where the Diretor General of Supply and Disposals has speci-
fically expressed his inability to procure certain types of stores 
within the stipulated time, the Government may examine the desi-
rability of suitably raising the limft subject to the condition that the 
maximum quantity to be purchased should be just sufficient to meet 
the emergency or to cover the requirement for the exact period 
during which supply from D.G.S. & D is not likely to come. 

Reply of Government 

The matter is being examined in consultation with the appro-' 
priate authori:tie~. 

[Ministry of Petroleum & Chemicals & Mines & Metals O.M. No .. 
G-25013/1/70-MI, dated the 14th April, 1971]. 

Comments of the Committee 

Final decision taken in the matter may be communicated to the· 
Committee. 

Recommendation (S. No. 25) Paras 4.47 and 4.48 

The Committee are constrained to note that due to non-a vail- . 
ability of personnel in time not only some activities of the Geologi-
cal Survey have been given lower priorities but the Department 
has not been able to give proper and full attention to its primary 
function of mapping particularly in Himalayas. The Committee are' 
surprised that although requisite number of qualified personnel 
is available in the country, the procedural difficulties have been 
allowed to stand in the way of early recruitment of such personneL 

The Committee, therefore, suggest that Government should consi-
der ways and means of eliminating procedural delays in the matter 
of recruitment of requisite number of scientificltechnical personnel" 
with necessary qualifiactions. 
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Reply of Government 

The question of eliminating procedural delays in the matter of 
_Iecruitment of scientific and technical personnel is under the active 
.consideration of the Government . 

. IMinistry of Petroleum & Chemicals & Mines & Metals O.M. No. 
G-25013/1/70-MI, dated the 14th April, 1971]. 

Comments of the Committee 

Final decision taken in the matter may be communicated to the 
.committee. 

NEW DELHI; 

_August 17, 1971 
.Sravana 26, 1893 (S). 

KAMAL NATH TEWARI, 
Chairman, 

Estimates Committee. 



APPENDIX 
[Vide Introduction to Report] 

..Analysis of the action taken by Government on the recommendations in tlu 126tll Report of tlu 
Estimates Committee (Fourth Lok Sabha) 

I. Total No. of recommendations • 32 

.2. Recommendations which have been accepted by Government (vith recom-
mendations Nos. 1,2,3,5,7.8, 9, 10, II, I2.Q,15, 16, 17, 18, 19,20,22, 

23,26,27,28,29, 30, 31, and 32 included in Chapter II). 

Number. 

Percentage to total 

3. Recommendations which the Committee do not desire to pursue in view of 
the G:wernment's reply (vide recommendations Nos. 4, 6 and 13 included 
in Chapter III) 
Number • 

Percentage to total 

-4. Recommendations in respect of which final replies of Government are still 
awaited (vide recommendations Nos. 21, 24 and 25 included in Chapter V) 

Number . 

Percentage to total 
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3 

9'37% 

3 

9'37% 
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